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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 1114 OF 2024

IN THE MATTER OF:
VARUN GULATI ...APPLICANT
VERSUS
D.P.C.C. & ORS. ...RESPONDENTS
INDEX N.D.O.H 23.09.2025
S No. PARTICULARS Pg. No.

1. | ReplyAffidavit on behalf of Respondent No. 14
2/DIB )

2. Annexure R1 5.9
Copy of the Joint Inspection Report dated
14.10.2024

% Annexure R2 (Colly.)-: 1028
Copy of the inspection report dated|
09.05.2025 along with sealing memo’s dated
20.11.2019 Aong typed with copy

4. Annexure R3 (Colly.)-: 29-30
Copy of Letter dated 05.03.2025 and |~~~
14.05.2025 sent to SDM, Narela

5. Annexure R4-: 31
Report dated 18.05.2025 of concerned
Executive Engineer DJB, EE(D)032

RESPONDENT NO. 2/DJB

THROUGH

PRABHSAHAY KAUR

STANDING COUNSEL, DJB

L-24, 2" Floor, Hauz Khas Enclave,

New Delhi-110016

Enrol No: D/737/2008

NEW DELHI Ph: 9810158581
DATED:29.05.2025 Email: sahayk(«:gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 1114 OF 2024

IN THE MATTER OF:

VARUN GULATI ...APPLICANT
VERSUS

D.P.C.C. & ORS. ...RESPONDENTS

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO.
2/DJB

I, Mukesh Jindal S/o Sh. R.B. Jindal, aged about 59 years,
currently posted as Chief Engineer, Delhi Jal Board, Varunalaya
Ph-II, Jhandewalan, New Delhi, do hereby solemnly affirm and

declare as under:

1. That I am conversant with the facts of the present case based
on the report pertains to DJB, Answering Respondent and as

such competent to depose with respect hereto.

2. The Applicant has filed the present complaint raising
concerns with respect to illegal dyeing units/industries

operating in the areas of Narela, Bawana, Mayapuri and
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3. At the outset, it is submitted that the DJB, Answering
Respondent has not issued NOC to any of the 60 dyeing units
for the extraction of groundwater through bore-wells (one unit

has been mentioned twice in the Memo of parties).

4. It is submitted that the DJB, Answering Respondent has
conducted physical inspection of all the sites mentioned from
Serial No. 4-63 by the Applicant, the details of which are

enunciated here in below:

LAWRENCE ROAD

5. Conducted a Joint Inspection along with Respondent
No.1/D.P.C.C., Respondent No.3/MCD, Factory Inspectors,
TPDDL and Delhi Police on 14.10.2024. The Joint Inspection

Team did not find any dyeing activities at these sites. Copy of
the Joint Inspection Report dated 14.10.2024 is annexed and

marked as Annexure R-1.

. MAYAPURI
é) }(}(ith respect to the sites located at Mayapuri, impleaded as

AN .
<V"‘%%$£\’g?ﬁ' ﬁe pondent No. 42-63(22 units), the DJB carried out Joint

# | Regn No Z'%15/2020
Expiry Jate

N\ 15032030 /.

7 OF \W2708.05.2025. During the inspection, 3 illegal bore-wells were

Ifispection along with the representatives from SDM Office,
lhi Cantt. in the aforesaid units on 06.05.2025 and

S e

found, which had already been sealed. For the rest of the 19
sites, no illegal bore-well was found. Copy of the inspection
report dated 09.05.2025 along with sealing memo’s dated

20.11.2019 are annexed and marked as Annexure R-2

(Colly.).
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NARELA & BAWANA

7. With respect to the sites located at Narela impleaded as
Respondent No. 31-41 (11 units) and Respondent No. 7-30
(23 units as one units has been mentioned twice), it is
submitted that the DJB, Answering Respondent conducted an
inspection at the sites on 4.03.2025 and it was found that 11
units have been operating with illegal borewells. A list of
these 11 units was sent to SDM, Narela for taking further
necessary action vide letters dated 5.03.2025 and 14.05.2025.
Copy of Letter dated 05.03.2025 and 14.05.2025 sent to

SDM, Narela are annexed and marked as Annexure R-3

(Colly.)

8. That it is further submitted that the water and sewage
distribution network in Narela and Bawana Industrial Areas
are provided and maintained by the DSIIDC. The field
officers tried to carry out further inspection to check if any
effluent is being discharged in the sewer line or through any
other means, however were not permitted to by the factory
owners, stating that as DJB has no role to play in the water or
sewage network in the area, any further inspection can only be
conducted by the DSIIDC. The report dated 18.05.2025 of
concerned Executive Engineer DJB, 'EE(D)-O32 is annexed

and marked as Annexure R-4.
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9. That the Deponent reserves the right of the Answering
Respondent to file such other further affidavits that may be
required in the course of the adjudication of the present case

or as directed by this Hon’ble Tribunal.

10.The Answering Respondent undertakes to abide by any
further orders of this Hon’ble Tribunal in this regard

DEP T
@3 CHIEF ENGINEER (WEST)
VERIFICATION \\‘\ DELH /A1 GOARD
Govt. of NCT of Delri, Varunalaya Phase-f

Verified at Delhi on thisq \ *\\ day of Misp! B30 Sevtheiki- 19605

contents of the above affidavit are true and correct to my

knowledge in my official capacity and on the basis of official

records. Nothing material has been concealed therefrom.

DEPONENT

CHIEF ENGIMEER (WEST)
DELHI JAL EOARD
Govt. of NCT of Delhi, Varunalaya Phase-H
Karol Bagh, New Deihi-110005

-~ TIFED THAT Tar CONTENTS EXFLANED TO THE

C=PONENT EXECUTANT Weo
o E ‘0 IS SEE, Ef Y
b-.u;RSTAND AFFIRYE D DEPQSED BEFEf AT

CRE ME AT NEW DELH

SENC
VINGD KUMAR TRVAR] Adyc: s
NOTARY PUBLIC iz CEL by, Reg No 2141607
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— | Occupier of the unit

ANNEXURE R-1

Inspection teport of Impermissible ‘Indust,:;t?sl
Units including illegal water polluting U
SDECEally Jeans Dyeing IndUSt':'es ain
Eleczt"oplating Units running in confirming aI;?’CC-
Pursuance Office Order No. F. No. 0.2024
5013/19/2024-cMc-3/2584-87 dated 03.10.
& D. ' No. 824/AC/MCD/KPZ/2024
09.10.2024.

——— ]

S. Particulars Details

No.

Tt

1. Date of Inspection e l1019

———— ]

2. Name of Owner/

@mt\'o‘J @C(‘uffd(

3. Unit address/
| location

B-6Y Guound Jleor
Launenes, _Road d, Qrea. |

4. | Electricity CA No.

—

S. DJB Connection No.

—

6. | Activity found

Ne Tears d\,e\\,a aud'x'vﬁa Q“Qm,q‘

75 Ward No.

and

dated

0z
8. Remarks, if any. .
2

Sh. Himanshu Kandpal (JE)- DIB A=

ot
Sh. Prashant Gaurav (JE) - DPCC Sene?
Sh. Lalit Kumar Parashar - L.I (W-63)/KPZ 5@&:\\0\1\\
Sh. Harender - LI/KPZ W\U\\\o\wp\

v

Sh. Satbir, FL - Factory (HQ) J%"’,{/i?"
Sh. Satya Narayan (TO) -  TPDDL %

Delhi Police Staff P.S. Keshav Puram

L3

cefpemncal

e lry
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Subject; - Inspection report of impermissible .Indu:l;’tr::-t’:l;
UNits including illegal water hrapiie
Specially Jeans Dyeing Ind!\jstl"lesarea in
Electroplating Units running in confirming pDPCC-
PuUrsuance of office Order No. F. No'io 2024
5 13/19/2024-cMC-3/2584-87 dated 03.10.2029
& D. No. 824/AC/MCD/KPZ/2024
09.10.2024.

e ——
S. Particulars Details
No,
1. | Date of Inspection tufip 2024
P Name of Owner/ ceupted
Occupier of the unit Badify ) deeor T4 0 'tL“‘M“"'r
3. | Unit address/ B-S! Crafhwomy lawsenc T

U

 location faad  Ond  Brua.
4. Electricity CA No. /T
—

S. DJB Connection No.

—_—

6. |Activity found No Joons c\we\'ra. a&wﬂa’ {GML
7. Ward No. 62

b
8. [Remarks, if any. Foo Wesking “MIC wire foeerd but

aet n e['wm‘&r(qr Lerds¥tsn .

AL
1.  Sh. Himanshu Kandpal (JE)- DIB Y822

u;ﬁ\%‘*
2 Sh. Prashant Gaurav (JE) - DPCC 0

W

3 Sh. Lalit Kumar Parashar - L.I (W-63)/KPZ 5‘3‘—’\“\\‘0\@\.\

e
4. Sh. Harender - LI/KPZ \xn\\)\\\o\PLu\
e
5.  Sh. Satbir, FL - Factory (HQ) {,.,;ﬂ”

)

€. Sh. Satya Narayan (TO) -  TPDDL |4

2 \Ru\\
: , Keshav Puram i
7. Delhi Police Staff P.S ((uL‘F\l-\W
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4{ Subject: -  Inspection report of lmPerm'SS'g:leuﬁng units
. units including illegal waterI ’:lustries and
j Specially Jeans Dye.iﬂg- ':'ﬁrming area In
: Flectroplating Units running in €ontirity = “ppcc-
\ Pursuance of Office Order 7 d.ate.d 03.10.2024
! L013/19/2024-cMC-3/2584-8 Pz/2024 dated
i & D. No. 824/AC/MCD/K
li’ 09.10.2024.
v l S. |Particulars Details
i No. s
_-J, t Date of Inspection 1y ((o [102¢
4 2. |Name of Owner/ o | Gecopie
: Occupier of the unit Sees i na R9ad
! 3. l Unit address/ g-¢Yy TJCL Mve {»(oofx lows
location 9. ds Gyra
[4. Electricity CA No.
5. ’DJB Connection No. R
. IActivity found No Jeans dvdwb adivi‘*a Jm f
[ 7. ’ Ward No. £
8. Remarks, if any. few du% Mle were -f°“"\<1 fud
med n c?(wb\/\é _(orditian, |

Rt

-
an
2.  Sh. Prashant Gaurav (JE) - DPCC Qﬁo\wﬁ

i Sh. Himanshu Kandpal (JE)- DJB

3. Sh. Lalit Kumar Parashar - L.I (W-63)/KPZz 5@:\,{:\“\7—\\

3
4. Sh. Harender - LI/KPZ \%\

S\
- - Factory (H v
5. Sh. Satbir, FL ry (HQ) f//u)/"’”'zu
6. Sh. Satya Narayan (TO) -  TPDDL %“

7. Delhi Police Staff P.S. Keshav Puram w:"‘\f—(mr\ﬂ‘
[n[u l Ly
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witer gnd sevend ‘
f o e gre
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(Water and Sewer farESes are |
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ubject:- ATR for NGT Court matter bearing no. 14/2024(IA no. 397

2024) in the matter of Varun Gulati (applicant) V/s DPCC and others
(respondent) to be heard along with OA no. 353/2023 in the matter of
Varun Gulati{applicant) vs GNCTD & others

There are 3 nos. logations given of Lawrence Road Industrial Area In this
case at serial no. 4,5 and 6. Survey of these three locations has been carried out
by DJB Executive Engineer, Assistant Engineer and Junior Engineer on dated
04.03.2025 (Copy of Joint inspection Report is attached herewith). No borewell
was found during survey In all three locations. No ground water NOC/ permission

was given by DJB.

Qw"\,(,_}é\v; %‘Wr . 3&‘}":{‘@,{'

Executive Engineer (D)-063 Assistant Engineer (D)-063 Junior Engineer(C)
38
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (DELHI CANTT.),
EMPLOYMENT EXCHANGE BUILDING, KIRBY PLACE, DELHI CANTT-110010

F. No. SDM/DC/NDD/2025/R §{ %8 Dated: 4)§7)< $

'r().

Ihe Lxecutive Engineer
\ Block UGR, Janakpuri,
New Delhi-110058

Subs Regarding submission of field inspection report in the matter
Hon'ble NGT OA No. 114/2024 Varun Gulati Vs DPCC & Ors.

Sh.

On the subject cited and with reference to your office vide letter number
OB EE(DI-082/2025/300 dated 25.04.2025, a tecam was constituted for tieid

Lepection of 22 illegal borewells at per list provided by vour respective

feparuno nt.

Accordingly, Sh. Manoj Kumar (Patwari), Delhi Cantt and Sh. Acu
k. .mar..].E (DJB) were designated as members of the inspection team. Thr v w
+iwked with conducting a detailed inspection and furnishing a report regardiag,

Jellegal borewells operating (as per list) in the Mayapuri arca of Delhe

sspectin drive was held two days. i.e 06.05.2025 and 08.05.2025.

[n this regard, the team have submitted their inspection report in the office
A undersigned. As per inspection report, O3 units were already sealed. Andd e
ol unis (tlegal borewells) are not found. The details reports are attached

Licrewatin for turther necessary.

—
(SHIV SINGH MEENA, DANICS)
SDM (DELHI CANTT)
NEW DELHI DISTRICT
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1 L
- f -~
Status of Existing Status of s -
ission
water and Sewer Borewel| g, ean S
'Connection in the “iling 1fize ewisting
1 . : Longitude " . unit R
sNO Address of the Unit lngludlrﬁlimude and Lo _E:n 1 ’gorewell _Remarks .
“SINGH FABR C DYEING, C-204/2, Phasc 2, Mayap ltter ard Sewes .
) | 'No Permissior sealing m :
inoustrial Area, Delhi. 110064. lconnection Exists ____74Already Sealeg I'(Vo e " 118 eﬂmc Qated
22 13t 28619280 Long 77.118044 —— e +*D9_‘”LQ_,———{;M%
— - | ' .
; i nd Sewer ,
MODERN GARMENTS, C-3/14, Phase 2, Miayapuri Industrial; PWater o4 Exists Already S l‘mo Perrv'ssion  sealing memg gazeg
ection Exis re e . >
3 Aea el 110064, Lat.28.621586.Long 77.122900 - Yoealed Ishown o 7%
- i nd Sewer Borewell
MODERN DYEING, C-/12, Phase 2, Mayapuri Industrial Area, |Water ar . . Not | ,
a4 Delhi: - 110064. 13t.28.621570.Long.77.122418 connection .NA ‘ '
| I
SINGH FAB INC, C-177, Phase 2, Mayapurt Industrial Area _ ‘ .
Delh: - 110064. Water Connection . Borewell Not I |
£5  _3t.28 619607 Long.77.119390 'Cuttoff, Sewer Running |found INA 1
1 \ ——
i I
JP DYE PRINTS, C-118, Phase 2, Mayapuri Industrial Area : !
Dethi: - 110064. \Water and Sewer Borewell Not ; ;
¢ a1.28.621235.long.77.118029 connection Exists found NA l
PA'SLEY EXPORTS, C-141, Phase 2 i i
Mayapuri Industrial Area, Delhi: - 110064. }Waier and Sewer Borewell Not i
47 12128621394 Long.77.117723 lconnection Exists found NA '
1 T i P
. GARCN T ENTERPRISES, A 42, Phase 2, Mayapur industnial - Water and Sewer 'Borewei! Not ’ 4
4 Aea, Dein -1 3
. en - 120064 1at.28.622534.long.77.121532 conrection Exists found |NA B
VA KA ENTERDRISES C 194, Phase 2 V3
e 4% o’ 3apuriin {3 - :
L5 Aw: et 110064 3128620885 Lon y;]’ ":;dus‘ al Wate- and Sewer No Zermissior sealirg ~emc daiec
=S e TV 116630 cornection Exsts _Already Sealed  [Shown 20.1; 2019 atacrec
VRS 3YE NG PRCLESS 3 24 Arage ) I
& . S ¢ ¥rase AV»aya:,_r ; . Sty .
‘30 _A'L'B Je - P el T2 «a%28 6223640 org ,;‘2_“159‘13 N Wate Co..m:(i 0L 3orewel -
——="8 17 193304 Coo®, Sewer Ry~ g exits \A RN R e
. [,1 \
ey .
\_r\t,. GQ‘&‘, \\\K':N
\
' nes Liv ~ . .
e /" ’“

11
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12
W\
\ABLE WAYER B 143/1 Phase 2, Mayapur indust’ a Area, Water Connection Borewe Nos
L Cuttoff, Sewer Running foyng '
e 1006 3 e .
BLAN CLOTHING, A 2/2, Phase 2, Mayapuri Industrial Arca Water and Sewer BO'EWelNO‘\
nnection Exists fo
G Den LG _AZG0SSL 1IN0 o N
\'AS DYEING PROCESS, A-36/2, Phase 1, Mayapuri e
ingustrial Area Delhi - 110064 Water ar.\d Sewer Borewell oy
13 .au28.631411.l0ng.77.128622 &connectnon Exists found NA
= poa— l ~,———— e —————— . \
SHIVA INTERNATIONAL, A-37, Phase 1, Mayapuri Industrial |Water and Sewer |
34 AreaDelhr- 110064  1at.28.63096.Long.77.128252 connection Exists A B
SK ENTERPRISES, B-116, Phase 1, Mayapun Industrial Area  |Water and Sewer No Dyingunt !
5SS  Delhi. - 110064. 131.28.625042 Long.77.125872 connection Exists found M BuiD "5 . ce Jemg - on
MYSTIC, C-147, Phase 2, Mayapuri Industrial Area Delhi: | -
110064, Water and Sewer Borewell Not ‘
56  12t.28.62078.long.77.116789 connection Exists found NA
MRS PROCESSORS, €-192, Phase 2, Mayapurl Industrial \ «
Area, Delhi: - 110064. Water and Sewer Borewell Not !
57 (3t.28.620542 Long.77.1171.54 connection Exists found \NA
GURUNANAK PROCESSORS Gi-101 1ST AND 2ND, Phase 2 \ \
NMayapun industnal Area Delhi: - 110064. {Water Connection Borewell Not \|
58 a128.615742.long.77.117015 \Cunoﬂ, Sewer Running |found INA —_—
JRBAN INC, 8-81, 2nd Floor, Phase 2, Mayapuri industnial | \ i
Aea, Delh. - 110064. Water Connection | Borewell Not , .
59 128616517 .long.77.115450 Cuttoff, Sewer Runmng\found ML"EL___ e 1L
L 1
seans Dying GI-115, Top Floor, Phase 2, Mayapurt Industrial \Waler Connection \Borewcl\ Not o
. 5C  Area.Deh 130064 a1 28.614490 Long.77.116220 Cuntoff, Sewer Runnmg found NA hoDymBvI T
CWNER/ OCCUPIER, C 204/2, Top f 1001, Phase 2 ———
Vayao, a3 Are :
B aavv)a;(:r“);:\(‘; ; A;,u' . LR e Bt Not
' i < ML onnection txists founa NA
'r[ N
A
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13

\gq\w
TCWA:IR; CLCUP ER, C 157, Phase 2
Viayac.® ~dusinia Area, Delhi:- 110064, |Water and Sewer 3orewell Noy
62 .3t 28 619695.Long.77.119382 {connection Exists found ik
e T 1 e ———
OWNER/ OCCUPIER, B-128, Phase 2, Mayapur: industrial Water Connection IBorewe!. Not i
63 Area, Deln.. 110064 |Cuttoff, Sewer Running |found A
. ; ——
- . e
2 0 N 2 NS
AR / AN
. J\\ \
3
-
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE SUB-DIVISIONAL MAGISGTRATE (DLEHI CANT.),
NEW DELHI DISTRICT

12/1 JAM NAGAR HOUSE, SHAHIAHAN ROAD, NEW DELHI-110011

F.No. SDM/D.CANTT./BW/2019)) - DATE:-2 ~ '/ 1/
SEALING ORDER
(BOREWELL/TUBE WELL)
During a field inspection on _=_ " "/ ' alongwith rchsidar/ Naib Tehsildar, it was

found that a borewell/ tube well for domestic/ commercial/ imatustrial use was under process of
mstanaporr\! c?nstr, ction at the premisesn bleg reatty A L Aa-.")’"’l’um
~ddl ee  Phor N
-4 P et L o mpetent
The owner/ occupier of the premises was asked to show the permission of the comp
authority for installatiory/ construction of the bore well/ tube well, Liewever, he failed to do so.

The construction/ installation of the abovesaic bore well/ tube well without prior permission of
the competent authority 1s in violation of the directions of the Hon'bie I.t. Governor of Delhiissuad vide

order No. F8(348)/EA/Env/09/14433-14451 dated 30-31.03.2099 under Section S of the Environment
Protection Act, 1986. -

In view of.tpe above, the1refor[e, the bore well/ tubc well at the above sawd premises of
Sh/smt/®/s_ [' 21903 [ 27 jcin s hereby rezled immediate.

Further penal action under the provisions or the Sectiorn LS of Environment Protecticn Act,
1986 may also initiated agawnst the violator

- jf,
P . ,-’!‘r‘:u) \ =
17, A hssistant collcetor Br-1/SDM

- Lo Sub Division (Defhi Cantt.)
;' ., New Delhi District
-

To, 'r - ,/,/',‘ (‘ﬂ'l' ,/ u! '

/.'W— L l"_f'l'l,v
. ,,77,1,"{1',‘.\,_,?“ [h T
/| ’pl" Dr i

F.No. SDM/D.CANTT./BW/2018/ 7/ DATE:.

Jioul _
Copy to the Executive Engineelilj_ﬁA/' = e o Dedintor information and necessary
action as per law.

o )
| . . C
o - i " Assistant gollactor Gr-I/SDM
L, ity » Sub Division (Delhi Cantt,)
. s New Delhi District
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SEALING MEMO

oSt e o "
ducections ssued by SDMEHY). New Delhe a0l

Neet ng dated O6 03 200 tegardimg seahng of allepgal borewelt w
L and i comphance of the seaaling order vide OA No 97070010 Hn

vt M Nand Kamar Vs GNCT of Dol ol the Hon'ble National Green Tribanal
cun RATAN NIEENACEXECUTIVE MAGISTRATE/TEHSIEDAR(DELHECANET b T
cacl o aY unit on dated o S U 2t L e A P hmenn

S ‘ “\ SR SO W S WUk lll\lh!\ BT Y

aa \"':v Ly fve o d L T e AL 7%

N TRV SRR Rrrymeteps S U S
1' X, \',\\ 1 &‘\{\\‘\7\\&.‘.\\ K,'\\l'\\N- e T A

holly responsible for the protection ol the

~

L qoove stated persons iy W
d/tempered without the permission

I

and seal shallbnot he opene

of tompetent

TEAaEN
A
- 1 “', -
a (RAM RATAH L1 T
{8 et )
o EXCCUTIVE MAGISTRATL Tttt
o Ppiett ol

‘r h"/‘;
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\ 8574~

GOVERN
OFFICE gp 1T

B, T

OF NaT
T ION
HE SUB-DIVstc?,!},CA"ITAL TER

12
/1 3AM NAGAR Hour;’éw DELHI DISTRICT
+ SHAHIAHAN ROAD, NEW DELHI-1
4 -110011

F.No. SD
M/D.CANTT./BW/2019/ N
' DATE:-

SEALINC OPDER
(BOREWELI /TYBE WELL)

During a field ins

pection on _2p /) !!
found tivat & — A0 ' alongwith Tehsildar/ Malb Tehs idar, -

o a borewell/ tube well for domestic/ vommerclal/ industrial use wa und:' arr» J'
\ ireraliation/ constr\uchon at the primuses j,,, nry , f | £ Hren l'é J 2
L ~ 2l . /N ik O Lr ) iiele =S

r‘ \rl y‘\'\u . ﬁj\"' "‘ \\ ',," {!
LU
The owner/ occupier of the premises was asked to show the permission of th. - - «ter

aathonily for installation/ construction of the bore well/ tube well, however, he failad to 46 s

The construction/ installation of the abovesaid bore well/ tube well without prior pe-rr
rity 1s in violation of the directions of the Hon’ble Lt. Governor of De! s

the competent autho
A/Eny/09/14433-14451 dated 30-31.03.20C9 under Section 5 of tl

order N F8(348)/E
ateosicr Act. 1986.

re * 3e

therefore, the Lore well/ tube well ot the above s

v of the above.
[ 1s hereby sealed immediaty

h Sm.: /s, 3 13 ‘P-——S‘.‘ m% {A'
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (DELHI
CANTT), EMPLOYMENT EXCHANGE BUILDING, KIRBY

PLACE, DELHI CANTT 110010

F No. SDM/DC/NDD/2025/2528 Dated: 9/5/25

To,

The Executive Engineer

N Block UGR, Janakpuri,

New Delhi-1110058
Sub: Regarding submission of field inspection report in the

matter Hon’ble NGT OA No. 114/2024 Varun Gulati Vs

DPCC & Ors.

Sir,

On the subject cited and with reference to your office
vide letter number DJB EE (D)- 082/2025/300 dated
25.04.2025, a team was constituted for hold inspection of
22 illegal bore wells at per list provided by your respective
department.

Accordingly, Sh. Manoj Kumar (Patwari), Delhi Cantt
and Sh. (illegible) Kumar (JDB) were designated as members
of the inspection team. They were asked with conducting a

detailed inspection and furnishing a report regarding as

illegal bore wells operating (as per list) in the Mayapuri area

17
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of Delhi (illegible) inspection drive was held two days i.e.
06.05.2025 and 08.05.2025.

In this regard, the team have submitted their
inspection report in the office undersigned. As per
inspection report, 03 units were already sealed. And
(illegible) of units (illegal bore wells) are not found. The
details reports are attached in herewith for further

necessary.

Sd/-
(SHIV SINGH MEENA, DANICS)
SDM (DELHI CANTT)
NEW DELHI DISTRICT
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19
TRUE TYPED COPY
S No. | Address of the Unit| Status of | Status of Bore | Status of Remarks
including latitude and | Existing water | well existing in | permission for
Longitude and Sewer | the unit the existing
Connection Bore well
42 | SINGABR CDYEING, C-|Water and | Already Sealed | No Permission |Sealing memo
204/2, Phase 2, | Sewer Shown dated
Mayapuri Industrial Area | connection 20.11.2019
Delhi-110064. exists attached
43 |Modern garments, C-|Water and | Already Sealed |No Permission | Sealing memo
3/14, Phase 2, Mayapuri | Sewer Shown dated
Industrial Area, Delhi|connection 25.07.2020
110064 Lat. 28.6215586 | exists attached
Long 77.122900
44. | Modern garments, C/12, | Water and | Borewell Not NA
Phase 2, Mayapuri | Sewer found
Industrial Area, Delhi|connection
110064 Lat. 28.621570 | exists
Long 77.122418
45. | SINGHFABINC, C-177,| Water and | Bore well Not NA
Phase 2, Mayapuri | Sewer found
Industrial Area Delhi- | connection
110064 Lat. 28.619607 | exists
Long. 77.119390
46. |JP DYE PRINTS, C-118, | Water and | Bore well Not NA
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20

Phase 2, Mayapuri
Industrial Area Delhi-
110064 Lat 28.621235
Long 77.118029

Sewer
connection
exists

found

47.

PASLEY EXPORTS, C-
141, Phase 2 Mayapuri
Industrial Area, Delhi-
110064 Lat. 28.621394
Long. 77.117723

Water
Sewer
connection
exists

and

Bore well Not
found

NA

48.

GRKANT ENTERPRISES,
A-42, Phase 2 Mayapuri
Industrial Area 110064
Lat. 28.622534 Long
77.121532

Water
Sewer
connection
exists

and

Bore well Not
found

NA

49.

MALKA  ENTERPRISES
C-194 Phase 2, Mayapuri
Industrial Area -110064
Lat. 28.620885 Long
77.116690

Water
Sewer
connection
Exists

and

Already Seated

No Permission
shown

Sealing memo
dated
20.11.2019
attached

50.

(illegible) B-24 Phase 2,
Mayapuri Industrial Area
Delhi 110064 Lat
28.623640 Long
77116690

Water
Sewer
connection
exists

and

Bore well Not
found

NA

No Dy (illegible)

S1.

MABLE HAYER B-143/1

Water

and

Bore well Not

NA
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Phase 2 Mayapuri | Sewer found
Industrial Area, Delhi-|connection
110064 exists
52. |RELAY CLOTHING A |Water and | Bore well Not NA
2/2, Phase 2, Mayapuri | Sewer found
Industrial Area, Delhi-|connection
110064 exists
53. | MAS DYEING PROCESS, | Water and | Bore well Not NA
A-36/2, Phase 1, | Sewer found
Mayapuri Industrial Area | connection
Delhi 110064 Lat. | exists
28.631411 Long
77128622
54. | SHIVA INTERNATIONAL, | Water and | Bore well Not NA
A-37, Phase 1, Mayapuri | Sewer found
Industrial Area Delhi- | connection
110064 Lat. 28.63096 | exists
Long 77.1282352
55. |SK ENTERPRISES, B-|Water and | Bore well Not NA
116, Phase 1 Mayapuri| Sewer found
Industrial Area Delhi- | connection
110064 Lat. 28.625042 | exists
Long 77.125872
56. | MYSTIC, C-147, Phase 2 | Water and | Bore well Not NA
Mayapuri Industrial Area | Sewer found
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22

Delhi
28.62078
77.11678

110064 Lat
Long.

connection
exists

57.

M&S PROCESSORS, C-
192, Phase 2, Mayapuri
Industrial Area, Delhi
110064 Lat. 28.620542
Long 771171.54

Water
Sewer
connection
exists

and

Bore well
found

Not

NA

58.

GURUNANAN
PROCESSORS GI-101
1ST AND 2ND, Phase 2
Mayapuri Industrial Area
Delhi 110064 Lat
28.615742 Long
77.117015

Water
Sewer
connection
exists

and

Bore well
found

Not

NA

59.

URBAN INC, B-81 2nd
Floor, Phase 2, Mayapuri
Industrial Area, Delhi
110064 Lat 28.616517
Long 77.115450

Water
Sewer
connection
exists

and

Bore well
found

Not

NA

No
(illegible)

Dying

60.

Means Dying GI-115 Top
Floor, Phase 2 Mayapuri
Industrial Area, Delhi
110064 Lat 28.614490
Long 77.116220

Water
Sewer
connection
exists

and

Bore well
found

Not

NA

No
(illegible)

Dying
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61. | OWNER/OCCUPIER C | Water and | Bore well Not NA
204/2, Top Floor Phase | Sewer found
2 Mayapur Industrial | connection
Area, Delhi 110064 at |exists
28.619280 Long
77118044
62. |OWNER Occupier ER C | Water and | Bore well Not NA
157 Phase 2 Mayapuri| Sewer found
Industrial Area Delhi | connection
110064 Lat 28.619695 | exists
Long 77.119382
63. | OWNER/OCCUPIER B-|Water and | Bore well Not NA
128, Phase 2 Mayapuri| Sewer found
Industrial, Delhi-110064 | connection
exists

Sd/- 09.5/(illegible) Sd/- 9/5/25
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF

DELHI OFFICE OF THE SUB-DIVISIONAL MAGISGTRATE
(DLEHI CANT), NEW DELHI DISTRICT
12/1 JAM NAGAR HOUSE, SHAHJAHAN ROAD, NEW
DELHI-110011
F. No. SDM/D.CANTT./BW/2019/) DATE (illegible)
SEALING ORDER
(BOREWELL/TUBE WELL)

During a field inspection on alongwith Tehsildar/Naib
Tehsildar, it was found that a bore well/tube well for
domestic/commercial /Industrial use was under process of
installation construction at the premises (illegible).

The owner/occupier of the premises was asked to show
the permission of the competent authority for installation/
construction of the bore well/ tube well, however, he failed
to do so.

The construction/ installation of the above said bore
well/ tube well without prior permission of the competent
authority is in violation of the directions of the Hon’ble Lt.
Governor of Delhi issued vide order No. F8
(348)/EA/Env/09/14433-14451 dated  30-31.03.2009

under Section S of the Environment Protection Act, 1986.
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In view of the above, therefore, the bore well/tube well
at the above said premises of is Sh/Smt/M/s is hereby
sealed immediate.

Further penal action under the provisions or the
Section 15 of Environment Protection Act 1986 may also
initiated against the violator

Sd/-
Assistant collector Gr-I/SDM
Sub Division (Delhi Cantt.)

New Delhi District

To,
(illegible)

F.No. SDM/D.CANTT./BW/2019/ DATE:
Copy to the Executive Engineer (illegible), Delhi for
information and necessary action as per law.
Sd/-
Assistant Collector Gr-1/SDM

Sub Division (Delhi Cantt.)
New Delhi District
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF
DELHI OFFICE OF THE SUB-DIVISIONAL MAGISGTRATE
(DLEHI CANT), EMPLOYMENT BUILDING, (illegible) DELHI

(illegible) Dated
SEALING MEMO

(illegible) of directions issued by SDM (HQ), New Delhi
(illegible) Meeting dated 06.03.2020 regarding, sealing of
alleged bore well in (illegible) and in compliance of the
sealing vide OA No. 970/2019 in the (illegible) Nand Kumar
Vs. GNCT of Delhi of the Hon’ble National Green Tribunal
(illegible) MHENA Executive Magistrate/Tehsildar (DELHI)
(illegible) unit dated (illegible).

--- above stated persons is wholly responsible for the
protection of the and seal shall be opened/tempered without

the permission of competent (illegible).

sd/-
(RAM RATAN ---)
EXECUTIVE MAGISTRTE (illegible)
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF
DELHI OFFICE OF THE SUB-DIVISIONAL MAGISGTRATE
(DLEHI CANT), NEW DELHI DISTRICT
12/1 JAM NAGAR HOUSE, SHAHJAHAN ROAD, NEW
DELHI-110011
F. No. SDM/D.CANTT./BW/2019/3 DATE (illegible)
SEALING ORDER
(BOREWELL/TUBE WELL)

During a field inspection on 20/11/11 alongwith
Tehsildar/Naib Tehsildar, it was found that a bore well/tube
well for domestic/commercial/Industrial use was under
process of installation construction at the premises
(illegible).

The owner/occupier of the premises was asked to show
the permission of the competent authority for installation/
construction of the bore well/ tube well, however, he failed
to do so.

The construction/ installation of the above said bore
well/ tube well without prior permission of the competent
authority is in violation of the directions of the Hon’ble Lt.

Governor of Delhi issued vide order No. F8
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(348)/EA/Env/09/14433-14451 dated  30-31.03.2009
under Section S of the Environment Protection Act, 1986.

In view of the above, therefore, the bore well/tube well
at the above said premises of is Sh/Smt/M/s J.P. Singh is
hereby sealed immediate.

Further penal action under the provisions or the
Section 15 of Environment Protection Act 1986 may also
initiated against the violator

Sd/-
Assistant collector Gr-I/SDM
Sub Division (Delhi Cantt.)

New Delhi District

To,
(illegible)

F.No. SDM/D.CANTT./BW/2019/ DATE:
Copy to the Executive Engineer (illegible), Delhi for
information and necessary action as per law.
Sd/-
Assistant Collector Gr-1/SDM

Sub Division (Delhi Cantt.)
New Delhi District

28
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: 29
5 DELHI JAL BOARD : GOVT. OF N.C.T. OF DELH!
OFFICE OF THE EXECUTIVE ENGINEER (D)-032 ..
o SECTOR-15, ROHINI, DELHI-110089 NN

No. DIB/EE(D)-032/2024-25/ "3 Q2

To,
The SDM (Narela)
Naya Bans, Iradat Nagar,
Delhi-110086.
Subject:- Information regarding iliegal Borowell.
Sir/Madam,

During Inspection by the ficld staff it has been rcported that at the below given addresses, Borwell exists at site.

1t is requested ¢o 1ake nccessary action, il this barewell is detected as illegal.

Dﬂedi-os“,es /za 25

[ Sr.No. | Address of Uait including of Lat. and Long, Status of Remarks
borewell
| ¥ Owner/Occupier Yes water and sewer facilities are
N-1/16, Sec-05 : | maintained by DSIIDC Bawana
r Bawana Industrial area . New Delhi-39 (28.801124, 77.071998)
C -l 2 g; nsccr‘/foczcupler Yes water and sewer facilitics are
. m i
Bawana Industrial area , New Delhi-39 (28.80179,77.04424) S e 8
i 3 3:%?{2?:(;;‘”;;0-0 - Yes wa!cr Qnd sewer facilities are
Bawana Industrial area , New Delhi-39 (28.80376, 77.07157) g 2 S R
4 Owner/Occupier Yes iliti
N-1/96.97, Sec.08 waler and sewer facilities are
. \ Bawuns Industrial area , New Delhi-39 (28803305, 77.07154) AR By BESRC e
|l 5 grwz'téc'rlé:::rsza Yes water and seywer facilities are
p = B Industrial area , New Delhi-39 (28.79418, 77.077248) MADRINCE ERDSTDC Bawane
wrier/Occupier
\ E-4 Sector sp Yes waler and sewer facilities are
i Bisvans Indussin area, New Delh-39 (28.800089. 7.083494) frainipincd by DRUDG Hpwaca
t Enterprises
\ E-760, DSIIDC Narela Industrial Area Ly waler and sewer facilities are
8 7 gclhi—l 10040(28.8291840,77.1041800) maintained by DSIIDC Narela 7
‘ onu Enterpriscs
1| B-2618 DSNDC Nareln Indusirial Area G water and sewer facilities are
|| : lp)cl!.u- :: 10040(lat. 28.8334779, long 770945102 maintained by DSHDC Narela
\ 'ooja Enterprises
| ; 1-2{43, DSHDC Nurcla Industriul Arca i water and sewer facilities are
| * 5:!::-! 10040(28 §242910, long 77,1030920) maintained by DSIDC Narela
AV Processors
'l G-1026, DSIDC Narels Indusiral Arcu e water and sewer facilities are
| " gcmi-us:uwzuzvozw. long 77.1057130 maintained by DSIIDC Narela
- now l
il F-1766, DSIIDC tjlnrclu ludustrisl Ares ™ water and sewer facilities ara
‘| Delhi-110040{LATT 28.8300900,LONG 7709691 500 maintained by DSIIDC Narela
-3 —
Copy 103~ Sd/.
p_/;. ‘S\BE(((Z';—)J-J;; Kind information pledse. EE(D)-031/032
3, Office copy.
e,eﬁ n Q ’
! V beorof EE(D)-031/032
£ S i LOK PAL
% Executive Enginear (0)732
[ 2 B Delhi Jal Boara 73/
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., ELHI
I DELHI JAL BOARD : GOVT. OF N.C.Tétr?lz 3) 032
e . ( \ 3 OFFICE OF THE EXECUTIVE ENGIN ; 110089 om
—~—— H-BLOCK SECTOR-15, ROHINI, DELHI- o proee
= Email- cem6@gmail.com
No. DIB/EE(D)-03212025-26/ 3954, 347 Dated:- (Y-5- 28
To,
reminder) —]
The SDM (Narela) (
Naya Bans, Iradat Nagar,
Delhi-110086,
Subject> information regarding illegal Borewell.
Sir/Madam, f
During Inspection by the field staff it has been reported that at the below given addresses. Borwell exists at site.
It ks requested to take necessary action, if this barewell Is detected as lliegal.
[Sr.Mo. | Address pf Unit Including of Lat. And Long. Status of | Remarks
Borewell
1. Qwner/Occupler Yes water and sewer facilities are
| N-1/18, Sec-05 maintained by DSIIDC Bawana
| Bawana Industrial area, New Delhl-39 (28.801124, 77.071998)
| 2. Owner/Occypier Yes water anddsebwersfasgltaies are
A-6 sec-02 maintained by DSH awana
Bawana Industrial area, New Delhi-39 {28.80179,77.04424)
=y Owner/Occupler Yes water and sewer facilities are
N-101 & 102, Sec-05 maintained by DSIIDC Bawana
Bawana Industrial area, New Delhi-39 {28.80376, 77.07157)
q, Owner/Occupier Yes water and sewer facilities are
N-1/9§,97I Sec-05 maijntained by DSHDC Bawana
| Bawana Industrial area, New Delhi-39 {28.803305, 77.07154)
5, Tl Owner/Occupier Yes water and sewer facilities are
C-261 Sector 2 maintained by DSIIDC Bawana
Bawana Industrial area, New Delhi-39 (28.79418, 77.077248)
b. ' Owner/Octupter Yes water and sewer facilities are
| E-4 Sector 5 maintained by DSHIDC Bawana
| Bawana industrial area, New Delhi-39 (28.800089, 77,083494)
7 z';zgn ;;\tle;grises g ' o Yes water and sewer facilities are
-760, DSIDC Nargla Industrial Area Delhi- malntained by DSjID
110040(28.8291840,77.1041800) e
8. Owner/Occypier Yes water and sewer facilities are
sanu Epterprises maintained by OS1IDC Narel
B-2618 DSIIDC Narela Industrial Area Delhi-110040{lats, 28.8334779, long ’ AN
77.0945102
g, Owner/Occuplar - Vot
Pooj3 Enterplises \:‘:::::'nd :iwer facilities are
1-2145, DSIIDC Narela Industrial Area Delhi-110090{28,8242910, long Rt D00 Narela
77.1030920)
10, Owner/Occupler
Keshav processors | A g water and sewer facilities are
G-1025, DSIIDC Narela Industrial Area Delhl-110040926.8276280, long maintained by DSIIDC Narela
77.1057130
11 Owner/Occupier Iy
Snow Walp J 2 es water and sewer facillties are
F-1766, DSIDC Nareld Industrial Area Delhi-110040{LATT 28,8300900), maintalned by DSIDC Narela
LONG 77,09691500
\
5d/-
Copy to:- EE(D)-031/032
1. SE(C)-3 for kind Infprmation please.
2401082 [ TFE
3. Qftice copy,

Ly

FFIN-N31/n3>

4l


hp1
Rectangle

hp1
Type Writer
30



ANN EXU2§@4 - - 31

L DELHI JAL BOARD: GOVT. OF N.C.T. OF DELHI y |
(Q OFFICE OF THE EXECUTIVE ENGINEER (D)-032, &
H-BLOCK, SECTOR-15, ROHINI, DELHI-110083. o
Tt Email; - eem7djb@gmail.com

: - 18/5/2025
No DJB/EE(D)-032/2025-26/ Dated /5/

sub- NGT Court matter bearing no. OA 1114/2024(IA no 397/2024) in the matter of Varun Gulati
(applicant) v/s DPCC and others (respondent) to be heard along with OA no 353/2023 in the matter of

Varun Gulati (applicant) V/S GNCT and others.
Reference no: -DIB/EE (D) 083/2024-25/1128 dt 7/3/2025

xindly refer to above cited subject wherein it is to inform you that a joint inspection was carried out on
4/3/2025 through JE concerned along with field staff to detect the illegal borewell in Bawana and
Narela Industrial area enumerated in list from Serial no 7 to 41 (35 Units). During inspection it has
found that 11 units have illegal borewell out of 35. List are enclosed herewith showing the unit with or
without borewell comes under DSHDC.

Taking note on illegal borewells letter have been sent to area SDM on 5/3/2025 and Reminder 1st on
14/5/2025 for sealing these illegal borewell pasitively. Copy of letters are enclosed herewith for ready
reference.,

Moreover as telephonically zoom meeting held on 17/5/2025 in presence of senior officers wherein
as desired information about the discharging effluent either in ground through borewell or in sewer
hne. In this regard it I1s stated that Bawana and Narela indystrial area comes under DSHDC Water and
sewer distribution network maintained by DSIIOC. Therefore information about discharg;ng effluent
may be obtained from DSIIDC as no one factory owner aliows DIB field staff to enter in his premi
saying this DJB has na role here, on Inspection was made again on 18/5/2028. )

g&/‘;S‘- 2025

{
EE (D) 032

LOn PAL
£xpcutive Enginacr (D)9
siht Jal Bowra, Govt ot D |

flock. Sec -15. Ron
fNoly 11010
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